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CHANDIGARH 
DATED:02d 

1. 

PUNJAB VIDHAN SABHA SECRETARIAT NOTIFICATION 

Under First Proviso to Rule 184 (2) of 
the Rules of Procedure and Conduct of Business in the Punjab Vidhna Sabha (Punjab 
Legislative Assembly) Dr. Ravjot Singh, MLA Chairman of the Committee and Rule 
180 (1) Sh. Mohinder Bhagat, MLA on having been appointed as Minister w.e.f 
23.09.2024 ceased to be member for the year 2024-25 w.e.f the above said date of the 

Committee on Welfare of Scheduled Castes, Scheduled Tribes and Backward Classes. 

2 

02nd 

Under Rule 184 (1) of the Rules of Procedure and Conduct of Business in 

Punjab Vidhan Sabha (Punjab Legislative Assembly), the Hon'ble Speaker has 
nominated Dr. Charanjit Singh, MLA as Chairman and Under Rule 180 (3) S. Balkar 
Singh, MLA and Dr. Ishank Kumar, MLA as Members on the 02"d December, 2024 to 
serve on the Committee on the Welfare of Scheduled Castes, Scheduled Tribes and 

Backward Classes for the remaining period of the year 2024-25. 

3. 
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December, 2024 

2024, 

Copy forwarded to the: 

dated Chandigarh, 

Dr. Charanjit Singh, M.LA for information 
S. Balkar Singh, MLA for information 

Dr. Ishank Kumar, M.L.A for information 

Ram Lok khatana, 
SECRETARY. 

theoDecember, 2024. 

Sante shkummees 
VeUNDER SECRETARY. 
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